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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 1090/2024

IN THE MATTER OF:
MADHUBAN BAPUDHAM WELFARE SOCIETY
...APPLICANT(s)
VERSUS
NAGAR NIGAM GHAZIABAD & ORS.
...RESPONDENT (s)
INDEX
S. NO. PARTICULARS PAGE NO.

RESPONSE IN COMPLIANCE TO THE
ORDER DATED 27.08.2024 PASSED BY
THE HON’BLE NATIONAL GREEN
TRIBUNAL, PRINCIPAL B ENCH, NEW
DELHI.

THE COPY OF SAID LETTER IS

ATTACHED HEREWITH AS
ANNEXURE-1.

3. THE COPY OF SAID LETTER IS
ATTACHED HEREWITH AS
ANNEXURE-2.

\ MROUGH
>

BHAN R PAL SINGH JADON
STANDING COUNSEL FOR THE STATE OF U.P. (NGT)
EMAIL- bhanwar()9jadon@gmail.com

DATE: 04.12.2024
PLACE: NOIDA
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO.-1090/2024

INTHE MATTER OF:

MADHUBAN BAPUDHAM WELFARE SOCIETY ...APPLICANT(s)

VERSUS

NAGAR NIGAM GHAZIABAD & ORS. ...RESPONDENT(s)

RESPONSE IN COMPLIANCE TO THE ORDER DATED 27-08-
2024.PASSED BY THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL B ENCH. NEW DELHI.

1, INDRA VIKRAM SINGH aged about 55 years, S/o LATE SUNDER

SINGH, CURRENTLY WORKING AS DISTRICT MAGISTRATE, GHAZIABAD .
UTTAR PRADESH. DO HEREBY SOLEMNLY AFFIRM AND STATE AS UNDER : -

1. That, i am fully conversant with the facts of the case and am competent
and authorized to swear the present Affidavit.

2. That, the matter was taken up by this Hon’ble Tribunal on the basis of
an application filed u/s 14 and 15 of the National Green Tribunal, Act.
2010 by the applicant.

3. That in said application it has been alleged that Respondent no. 01
Ghaziabad Nagar Nigam has been regularly dumping the solid
waste/garbage inside the premises of a fully functional STP situated in
pocket-D, Madhuban Bapudham, residential scheme, Ghaziabad,
Further allegation is about uprooting of approximately 100 trees inside
the STP.
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4. That, Hon’ble Tribunal vide order dated 27.08.2024 was pleased to
issue notice to the Respondents for filing response by way of affidavit
atleast one week before the next date of hearing.

5. That, in pursuant to Hon’ble National Green Tribunal, New Delhi
passed order on dated 27.08.2024, a letter was issued to Municipal
Commissioner, Nagar Nigam, Ghaziabad on dated 03.12.2024 for
shifting of solid waste/garbage deposited inside the premises of
sewage treatment plant having capacity of 56 MLD situated in pocket-
D, Madhuban Bapudham, Residential scheme, Ghaziabad as well as
scientifically disposal of solid waste in accordance with Solid Waste
Management Rules 2016. The copy of said letter is attached herewith
as Annexure-1.

6. That, in response to above a letter dated 27.11.2024 was received from
Ghaziabad Nagar Nigam regarding shifting/processing of solid
waste/garbage to processing site situated at pipe line road, Bhikanpur,
Ghaziabad collected inside the premises of sewage treatment plant
having capacity of 56 MLD situated in pocket-D, Madhuban
Bapudham, Residential scheme, Ghaziabad. The copy of said letter is

attached herewith as Annexure-2.

G iz

v
DEPONENT

VERIFICATION

Verified at Ghaziabad on this ..0.4.. day of December, 2024, that the
contents of the above affidavit from paragraphs 1 to 6 are believed to be
true and correct to the best of my knowledge and belief. No part of it is

false and nothing material has been concealed there from. %

DEPONENT

Reg. Mo/ 11 )
MOTARY PUSLIC NS
Chaziabad (U.7)

6 & DEC 20p
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OFFICE OF THE DISTRICT MAGISTRATE GHAZIABAD ANNEXURE- 1
Phone No {0120) 2821616, 2820106, 2828798 (Fax)
Letter no. /NGT-229/0A-1090/2024 Date- 02} g),{ 2024
W, IO THOSHOEI0 YRV / HEw@ye!
Rrenforer
TaTETE |
Jar 9,
TR Y,
TR e,
TRTEE |

fawy: Agee g™ e Ao @ ue. € Rua gaodiofo wife @ s fa
T8 ¥ Yol <o @ i o fFY T 2 @ seR WM @ W A

TR,
SR favas ailRiereal o demR fsr g o sl T, Fared gh-s60d),

iy, miTaEE gRT @Ifid Wae fedve e (THocioNo) &[T 56 THOTA0SI0
& gReR ¥ R form, mirrars g S Y T TR o iR Bl geR WM
wrrl g w0 s sRa afever & e AR 1 = ] o sy R
v, W€ feoel © awer AR SNoT0 HwAT 1090 /2024 Madhuban Bapudham Welfare
Society Vs Nagar Nigam, Ghaziabad & Ors % WIRG amee fRAT® 27.08.2024 & FH 3
foeaa 2—

“......2. Issue notice to the Respondents for filing response by way of affidavit
atleast one week before the next date of hearing. If any respondent directly files the
reply without routing it through his advocate, then the said respondent will remain
virtually present to assist the Tribunal. Applicant is directed to serve the respondents
and file affidavit of service at least one week before the next date of hearing.

3. Liston 06.12.2024.”

ooy & b ad-2023 T 2024 7 Plag I F IR WS A$ W AREAR
3T B B DR aRslid BY W IBRUG WG B ST RN WY W AT
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Letter_2023_24,_Sunli RO SIR

NOT'A:ES' 1136/5€
e Y PUSLIC
4 BEC 2024 Ghaziabad (U.2)
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NOTARK PUSLIC
Chaziavad (U.7)
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ANNEXURE- 2

SRIfcRI: PR AR,
OFFICE OF THE MUNICIPAL COMMISSIONER, GHAZIABAD MUNICIPAL CORPORATION
SO 01202790425, 2713580 £-9@: gzb.nagar.nigam@gmall.com
WiE AL M00,/2024-25 foe: 277 1 M
Pt 4,
&y ety
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